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ENTRA1.. ADMINISTRATIVE TRIUNAI... 
PRTNC:[PAL BENCH 

CIA .1239/2003 with QA 1240/2003 
MA .1.63/2003 	MA .1.64/2003 

New Del hi. this 	2.8th da.y of May. 20031 

Hon ble Sh ,. Sha ker Ra.ju • Member (J) 

1.. Smt.., Prem Sharma.  
Wd/o late Sh., Om Pra.ka.sh  Sha.rrna., 

2..Sh.. Pradep Sharma 
5/0 l.a te SM.. Orn Prakash Sharma 
throi.iqh Smt ..Prem Sharma, mother,, 

3. Sri,, Devarshi Sharma 
S/c late Sh. Om Prakash Sharma 

Al.]. resident of 9.1.4 
SI)ndr Pu ri 	Ghazi. .. :ed. UP,, 

App.1. icant:; 
(By Advocate Sh. H..PChaRravarty 
in both the cases) 

V F P 5 U S 

Union of India through 

.1... The Cha irrnan 
Railway Board, 
Principal Secretary to Govt ..of India. 
Ministry of Railways., Rail. Bhawan, 
New Del. hsi.......0 .0.1. 

2., 	The. General. Mane ger 
Ba. rod a. House, New Del. hi 

3.. fhChief Workshop Manager 
Northern Railway, Signal. 
Workshop • Gha...ia.b ... 

Respondents 

Q__BS_LQL1 

As the issue is common in both the GAs. GAs are 

disposed of at the admission stage by a common order.. 

2.. 	Applicants in 'the ahovGAs who are IRs of 

the deceased railway servant are seeking accord of 

compassionate appointment and 	re]. ief of terminal. 

hr.r f i t- 	1')sni t 	r 	rpspnt.iti nn 	dci S flfl 1  6 j- t to  

be taken by the respondents,. 	
z(_  

LI 



Ends of just:ice woi.ld he d'.dy met if the 

present GAs a r e disposed of at this stage with 

direct:i.ons to the respondents to treat the present GA 

.$ 	a supplementary rept:enta ti.on and dispose of the 

claim of the applicants for compassionate appointment 

as wei.l as relief of retiral benefits in accordance 

with rules and instruct:i.ons by deta:i. led and sp..ak:i.ng 

order within two months from the date of receipt of a 

copy of this order.. Ordered accordingly.. 

 let a copy of this order al.ong with copy of 

the GA be sent to the respondents., 

OAs are disposed of 	above., 

f-I 

(SHANKF.R RA1U) 
MEMRER (TI) 

/vnd/ 


